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MOTION

"That' this House do further extend tha: time for
presentation of the Report of the Joint Committee
on: Central Vigilance:- Commission Bill, 1989 up to
the last day of the first week of Winter Session,
2000."

. The Appropriation (No.3) Bill, 2000
. The Appropriation (No.4} Bill, 20G0 - Contd.
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SHRI P. SOUNDARARAJAN (Tamit Nadu): Mr. Vice-Chairman, Sir, |
rise to speak on the Appropriation Bill on behalf of AIADMK. | have a few
pertinent points to make.

The Government 1s going ahead wih its privatisation policy.
Against all resistance by political parties and the employees, the insurance
sector is also being privatised. While doing so, the Government can, at
least, ensure the interests of the employees. It is said that the Agents of
INsurance companies will be appointed or registered by the Head Office at
Delhi. The Government should see that the Agents and other employees
are not put to difficulties by this concentration of power in Delhi.

It Is also proposed to extend the Provident Fund benefits to the
Agents only for 15 years, irrespective of their length of service. This is
being unjust. [ request the hon. Minister, through you, Sir, to consider their
case sympathetically and provide the Provident Fund benefits to them for
their actual period of service.

The hon. Prime Minister, in his Independence Day Address, referred
to a new scheme called "the Prime Minister's Rural Roads Scheme.® This
aims at providing rural roads, connecting the villages. But it is said that
only villages with more than 1,000 of popuiation shall be ccnnected. This is
not being just to Tamit Nadu because a majority of the villages and clusters
of houses in the midst of fields do not have that much population. W fact,
only such small neglected villages need to be comnected first. Otherwise,
the entire amount of Rs.5,000 crores will be spent oniy on a few States.

Since this Scheme is to be launched on the Gandhi Jayanthi, |
would like to know how much is bemng allocated for the remaining part of

the current financial year.

Removing the restriction on the import of over 700 items has
adversely affected the domestic market. The farmers are the worst
sufferers. The prices of copra, cardamom and many more agricultural
products have fallen. If this trend continues, the production of foodgrains
and other things will come down, and the country will have to face a

famine-like situation.
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Even in the case of tea-growers, it was our leader, the former Chief
Minister of Tamil Nadu, Dr. Puratchi. Thalaivi, who took up the matter: first.
After that, the Central Government extended some concessions- like the
reduced sales tax, the increased subsidy and: the.ban on: the sale of
imported tealeaves. | appeal to the hon. Finance Minister to protect the
farmers, at least, by imposing a higher tax on imports.

| have a point on education; When the Mavodaya Sghoois: were
introduced in the country, Tamit Nadiu was denied’ that: benefit just: bacause
our AIADMK Government and: our leader wanted the. Navodaya Scheols to
follow the two-language formula without Hindi as. a. compulsory- subpect and
medium of teaching. Except Tamil: Nadu and- West: Bengal,, there- are 397
Navodaya schools in. the country. Since Tami. Naduiis not being benefited
| unge upon the Government: to: change it views and set: up Navodayas
schools in Tamil Nadi, without: immposing Hisdt,

In Tamil: Nagu, more: and more people have begun using wheat in
theiir daily diet. But, for the last three menths,, wiheat is not being suppled
i the fair-price  shops in Tamil: Nadu. The Centre has been taking abput
tangetted public distribution: system. Twhere are 1.56 crore ration cards in
Tamil Nadu: but s holders are not getting wheat.  The Centre ang the
State are hiamning each. other for this. | waould request the hon. Minister to
inquire into Me matter and see that the peopde of Tamil Nadu get wheat.
Vith these words, | support this Bill.
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MESSAGES FROM THE LOK SABHA
s The Constitufion (Eighty-sixth Amendment) Bift, 1999

| The Constitution (Eighty-eighth Amendment) Bill, 1999.

SECRETARY-GENERAL: Sir, | have to report to the House the
following messages received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:-
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